service and presently working as .

@W‘

Yaar...

T

<1, SON/daGghtesterife of MHM%D@
years, belonging to Rihah. ieg».a(aiuv{. ﬂ'ssmavélgr

LLLEIR L)

= A‘ émiimi‘ .............................. MR Evan R AL ek

give hereln below the detalls of the assets {immeovable, movable, bank balance, etc.) of

o’ 0% miyself, my spouse and dependants®;
);\QW’ A, Relalls of movable agsets
\ ; . .
{Assets In foink name Indlcating the extent of foint cwnership will also have to be
§
given)
50, ‘Deseription Self | Spouse Dopendant-1 | Dependant-2 | Dependant-3
o, ‘ e _Mama(s) Hams _Hama Bt Name |
{1y | Cash 66060 /- Qooo [-
{il) | Deposits in 341226/ |
Banks, Financiaf I - _ -
s “Tnstitutions And 3‘,%’5’& ? 1\? et
Non-Banking ¢ g . Nil N/
Financial Brandh, - il N ' /
Canipanies
(illy | Bonds, it 3 S N )
Debenturas and | Nf ’
Shares In B 1 : ‘
companies ' N Ni | N Ni ’
{Iv) | Qther financial |{/¢ Policy ; e
institutions, Ne-SI761595% /
55‘1;,‘!:?;]5! 1;:“: (&‘m a2 N( f I/ Ny /
Policies, etc 7”.1‘;;:» sl _ -
(v} | Motor Vehicles
(detalls of N st > . n
make, ele,) i Ne N it it
(vi) | Jeweliery (give | fo grom
details of Cgetd) | raeld) " 5 "
weight and Value 45/‘]_# V&iﬂf{e—' N / / Nf / . /'
valug) J, 39’369/
(vii) | Other assats, ) ' ) .
3 such as values e g - - . {
of claims / i N” N’/ N’, N'
| Inkerects o

© Note: Value of Bonds / shares / Debantures as per the latest market value in Stock
Exchanga in respect of listed companies and as per books In the case of non listed
companles should be given.

* Dependant here means a person substantiaily dependent on s

emplovee,

Jowa:ﬂ'vdf Blas

noama of the



Froperties in

[Mele:

aisa have Lo be Indicated ]

le assets

jolnt ownership indicatin

g the extent of jaint ownership will

- Location{s)

- Survey number(s)

- Extant (Total
measurertant)
-Current macket value

Ni

i
(l Ntl | Nl

&r. Beseription Saif | Spouse | Dependant-1 | Bependant-2 | Oependant-3
Ho, | _ b Name(S) | Hame __Hame Ete, Nama
; (i} | Agricultural Land

/ X

(iry

Non-Agricultural Land

- Lacatlon(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

(i)

Buildings (Cemmercial
and residential) i
Locatien{s}-
- Suryey fdoor H
number(s}

- Extent (Total
measureément)
- Current market

value

(iv)

Houses / Apartments,
atc.

« Location(s)

= Suriay fdoor
number(s}

- Extent (Total
measurament)

- Current market
value

Nl

(v)

Others (such as
| interest In property)

Nil

Nill Nii

(2)

institutions and-gavernment-duaes:

1 give herain below the details of my liabilitles / overduss to public financial

[Mote ; Please glve separate details for each item)

dealing with government
accommedation

Sr. | Deseriptien Name & addrass of Bank / Amount outstanding as
No. Fh!am:iinl Inﬁﬁtﬂﬂonﬁ{s} f OFF crrannnbiaakipprasssin
2 ; = —— Departmant (5] 2
(a) | (i) Loans from Banks NIl Nil

{il} Loars fram financlal
institutians , = Nl
(i) Government Dues:
(a) dues to deparbments NI Ni /

(b} dues to departments
| dealing with supply of

water_

(c) dues to departments
dealing with supply of
electricity




o i s

(@) dues to departrents | NI e
dealing with telephones Ni } Ni
{a) dues to departments
dealing with gavernment » .
transpart {including N ! / N /
aircraft and helicopters) |

{F} Other dues, IT any X; [ N; /

(b) (1) Incoma Tax including Period -Nawch -20 4 Feb—a&
surcharge [Also indicate Botal 3

the assessment year ugpto Ww By 4q 073/.

which Income Taxg Raturn

filed. Glve also Permanent [PANNo- BBRPB8SIOF

Aceount Numbear (PAN)]

(1) Wealth Tax [Alzo

indicate the assassment Nf / N l
year upto which Weaith
Tax return filed,] _ ; , -
(I} Sales Tax [Only in 5 "
case of propritary Nil Ni
business] s
(v} Property Tax_ Nil Tt MY
L. e o o oG LS G e L S
, -
- GPF/CPF/PRAN No, - PTs/BLA- 1295 J
Gender i~ i M : (HIF)
Data of firth 1= g 0 5‘ - - | 0 = | l 9 E 7 | ' | {Duglrrmmﬁlﬁ\'\f:[
Class/Group -
e B e
o Y [Bssistet___Bihor Vifkan Sabha _Patra ]

{Full Mame e.g. B.AS.-Blhar Administrative Service,

B.5.5 .- Blhar Secratarlat Service ele.)

Home District . Mt—m :
I hereby declare that tha above details are true to the best of my
knowledge anc belief,

; ! Las :t ]
Stonature ....... "gf'?ﬁg

; i ’

Name of Employee: sq'u%‘ Bhahti
: : . t i
Place:..ueﬂ—m::.,w. DEﬁlgnatIm:,._...1..,&.,945"’.5.#;,*3:&.......‘..‘....
pate;,... [ Y. 022 Department:..<.Bﬁh‘3.s?mé‘{-¢rgh{fﬁ:f¢.%..ﬂﬁsmblj
Note: please sign sach page of the declaration. Asset declaration form

must ba in A4 size white paper with computer typed (single side)
in prascribed format,

e



